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OA.NO.6/92 	 Dated: 14,6.93 

Shri A.I.Bhatkar for the applicant 
Shri R.K.Shetty for the respondents. 

The only order that we need make 
is to direct the respondents to make 
the payment of amount due pursuanto 
the judgement dated 24,9.1992 uithjn 
four months. Order accordingi.y. 
C.P. disposed of, 

(MS~A(A~ ~AVARA)) 
m (A) 

(m. S.OESHPANDE ) V.C. 
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